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(d) 84 pairs. 

(e) Yes. Sir. 
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(f) Does not arise. 

(g) No. Sir. 

(b) Does not arise. 

FiDtioII of Petroleum products prices 

1410. SHRI L.K. ADVANI: 
SHRI SHANKERSINH 

VAGHELA: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether the present practice of 
determining the final prices of per-
roleum products has f\!sulted in large 
profits and internal resources at the 
bands of the Oil and Natural Gas 
Commission; 

{b) if so, the facts and figures in 
this regard for each of the last three 
years and the current year: 

(c) whether these profits and in-
ternal resources are being handed 
over to the Oil Industry Develop-
ment Board; 

(d) if so, the amount 510 hunded 
over during the last three years and 
in the current year: and 

(e) if not, the reasons therefor and 
the action proposed in this regard? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENT A-
R y AFFAIRS (SHRI SATYA 
PRAKASH MALA VIY A): (a) and 
(b) No. Sir. The profitability of Oil 
and Natural Gas Commission de-
pends on the net price it is getting 
for its crude oil and the natural gas 
aDd the economics of its operation 
and not on the final prices of petro-
Jeum products. 

(c) to (e) Do not arise. 

Trahls OR Luclmow.a.ucJamd Mora-
dabad ad Lucbow·1WhI SectIoas 

1411. SHRI RAJ VEER SINGH: 
Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether the Government have 
a proposal to introduce trains from 
Lucknow to Delhi and Lucknow to 
Punjab via Chanehati. Aonle. Chan-
dausi and ~oradabad; 

(b) if so, the time by which these 
train services would be started: and 

(c) if not, the reasons therefor? 

THE MINISTER OF rt.AILWAYS 
'SHRI JANESHWAR MISHRA): 
(a) No. Sir. 

( b) and (c) Presently not feasible 
due to resource constraints. 

Adulteration of Petrol and Diesel 

1412. SHRI SHEO SHARAN 
VERMA: 

PROF. K. V. THOMAS: 

Will the ~inister of PETROLEUM 
AND CHEMICALS be pleased to 
state ~ 

(a) whether there is a racket of 
inaccurate measurement and large 
scale adulteration of petrol and die-
sel in Delhi; 

(b) if so, whether the Government 
have conducted an enquiry in this 
regard; 

(c) if so, the details thereof; and 

(d) jf not, the reasons therefor? 




